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For Appllcant : Mr. R.K.De, Counsel.

For Respondents, Mr. S.N.Cas, Counsel.
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" This matter has been listed on the suhm1551on of Mr.,R.K.De, 1d.

coyMBel ,who was for the applicant in 0.A. 125 of 1997. In thak
ﬁgﬁa;xwaxﬁxndxthxtxkhaxuxmnxaﬁxxhlxapgtxxxuk the order dated

V4.3.97 whereby‘the O:A. was disposed df, the name of the appiicant

was shown as Shri P. Mamajdar instead of Shri P. Samajder. We
have heard the submission and aléb pe rused records. Accordingly

we order thast the name of the applicant in the order dated 4.3.97

_ passed in O.A. 125 of 1997 ke corrected as Shri P. Samajdar

instead of Shri P. Mamajdar. Certified copies of the order

may also be corrected accérdingly.
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